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Observations of Research Coordinator as per Rule 9, Form 4 of NGT

Act, 2010

Letter Petition (Regn No.2040/LP/2023) dated 18.09.2023
Diary No. 2035-2044/LP/2023
Dated 18.09.2023

' Issue raised

Significance

Suggested solutions

llillcgni'l:\" filling up pond

(measuring about 12 Kottah)
the premises nos.
141.06/A. 18 and 45/77

. Becharam Chatterjee  Road

jurisdiction

Behala. Kolkatta within the
of  Parnasree
Police Station. Some portion

Cof the said pond is filled up

6

- plaving

with  rubbish waste and
huildup unauthorized
construction.  This  pond
belongs and exists more than
80 vears in this area and
important role to
arevent {ire.

matter in  Original
4592023 dated

Following
Application  No.
02.08.2023, Punjab, has been
considered by Tribunal
constituting a Joint Committee
comprising of Ministry - of
Enviromment, Forest and Climate
Change (MoEF&CC), Integrated
Regional Office at Chandigarh,
Punjab State Pollution Control
Board (PSPCB) and District
Magistwrate (DM), Ludhiana and
direct the same to meet within one
week, undertake visits to the site,
ook into the grievances of the
applicant, associate the applicant,
verity the factual position and take
appropriate  remedial  action
including identification of the
encroachers, removal of
encroachments and rejuvenation of
the ponds by tollowing due course
of Taw. The Committee shall also
look into the aspects of compliance
with  order dated 18.11.202¢
passed by this Tribunal in QA No.
32572615, Lt Col Sarvadaman
Singh Oberoi vs. Union of India &
Ors.. regarding rejuvenation of
ponds and also implementation of
“The Mission Amrit Sarovar’,
launched by Government of India.
The PSPCB will be the nodal
avency for coordination and
compliance.

1. Application s regsstered based on a
letier pention received by E-
el Origm Application No.
4392023 dated 02.08.2023, Punjab
1. The applicant-Charan Smgh has
sent the present letter petiton by
email with the prayer 1o save the
vitlagers  fome the  cluches  of
polluted  simosphere 3o that they
miry Hive health and dignified life. 2.
The appheant bas suboitted  that

villape Alamgir in District Ludiana
e fustoeie vitlage as Tenth Garw ol

Application  may
considered in view
direction of Tribunal
the similar matter
referred.
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the Sthhs Sher Cruru Goberd Sahebye |

visited the same, There are five
ponds m the village which has the
pupulation of more than SCO0. Al
the ponds ore sinated in thickly
populated areas. The ponds are
causing  unhygienic conditions. for

the residents living around the same,

One pond 15 situated e Baba Dera
where 400 vears old Shiv Temple is
situated and Bhai Naghaya Singh
Hall 15 constructed. The pond which
is having arca of 4 acres has heen
encroached by the willugers and
filed with black dirty water, dumg of’
zarbage and American grass. The
pond  situated  near  Government
Senior Secomdary  School receives
overflow from nearby deata and
more than 500 students studying i
the school are not able tor di physical
activities ot the 2 ground  and
stadium  due t foul smell snd
vnhygrenic  conditons. The pond
belonging to the Scheduled Castes
villsgers is also filed with black
water and  Amencan  geass,  The
ponds disturb daily hie of villagers
particufarly  during rainy  season.3.
Prima facie, the averments made in
iha application  raise  questinos
refaling B enviroument Erisig ot
of the implementation of the
enactments specified i Schedule F o
the National Green Tobusal Act,
2ty 4 In view of the averments
made in the applicution. we consider
it appropriate that a Joing Comnuitee
be constituted to verify the factual
puosition  wid ke uppropridte
remedial action.  Aceordingly. we
constitate a Jomt  Commines
comprising  of  Mimistty  of
Environment, Forest and Clinaate
Chave  (MoEF&CC),  htegrated
Fegional  Oftice st  Chandigarh,
Punjab State Follution Conteol Bonrd:
(PSPCB) and District Magistrare
(D}, Fadhiana and direct the sams
w meet withar oge weck, ardertike
visits o the siee, ook mte the
grievancey of the applizant, assuciate
the apphowit.  vertfy  the  Fuctuof
posazion  and  take  apprapriofe
esonedinl action inciading
identificatione of the encroachers,
ramovil  of  engroacdements  and
repuvenation of  the  ponds By
folloaving due course of Jaw. The
Commitiee vhalt also ook into the
mspects o compliance with order
dated 18102020 passed by this
Teibunal w OA No, 325/2005, LL
Col. Sarvadaman Singh Oberai vs.
Union of India & Ors., regarding
rejuvenation of ponds  and  also
implementation. of  “The  Mission
Ameit  Samvac,  launched by
Governmenr of India. The PSPCB

will be the nodal agency for |

coordimanon and compliaee. 3 3.
Factoal and Action wken Repart
rray be sabmitted withi two moaths
by el at gpudicrlbngtid goviin
preferabiy iy the form of searchable
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I‘[)l'l!,"l:'R’?:_nppuﬂcd IPEF and not in
the form of tmage PDF, 6, Lt for
! further consideration an 06 11 2023
l 7. A copy al this order, olong with a
copy of  the  applivation  and

documents attached with the same.
be forwirded to MoEF&CC, PSPCE
and DML Ludhiana by e-mail for
__requisite compliance. R i

Kollow -
Ralin
Pratima Akolkar

Research Co-ordinator (MGT])
26.12.2023
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Illegally filling up pond in the éecéaram Chatterjee Road Behala, Kolkata - 700 034
within the jurisdiction of Parnasree Police Station.

J23, 11:21 Email , %/
\ ¢/

From : panchasakticlub1947@gmail.com Mon, Aug 28, 2023 04:36 PM
Subject : Illegally filling up pond in the Becharam Chatterjee #1 attachment
Road Behala, Kolkata - 700 034 within the jurisdiction
~ of Parnasree Police Station. o |
To : cm@wb.gov.in l 4; =
Cc : avijitmukherjeekmc@gmail.com, N ‘ ,'
dymayor@kmcgov.in, mayor@kmcgov.in, f j}» e
mc@kmcgov.in, mmic re <mmic_re@kmegov.in>, y o O 7
Sarbani Roy Biswas <net.wbpcb-wb@bangla.gov.in>, b ya
DEBASISH CHAKRABORTY \ S

<ps.parnasree@kolkatapolice.gov.in>, Public v’
~ Grievance <publicgrievance-ngt@gov.in>

 From the residents of Becharam Chatterjee road, here we have attached a

("pdf file containg the letter, signatures of the local residents,
pictures of the present condition of the pond and the road map. Hoping a
positive response from you.

- Serious issue.pdf
5 MB
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BECHARAM CHATTERJEE ROAD 9«2’//
PANCHASAKTI CLUB V

Reg. No.: 5/1139462 » ESTD - 1947
12/F, Becharam Chatterjoo Road, Behala, Kolkata - 700 034

Ref. No. :

From, -~

The Residents of Becharam Chatterjee road,
Behala, Ward no.-130, Borough XIV,

P.S.- Parnasree, Kolkata- 700034.

To,

Chief Minister of West Bengal,
Nabanna, 14th Floor,

325, Sarat Chatterjee Road, Mandirtala,
Shibpur, Howrah-711102.

Respected Madam,

Oﬁib.: Information regarding illegally filling up pond in the Becharam Chatterjee Road
Behala, Kolkata - 700 034 within the jurisdiction of parnasree-Police Station.

With due honour this is to inform you that some miscreants are filling up a pond
(measuring about 12 Kottah) in our locality behind the premises nos. 14/1, 16/A, 18 and
45/7 Becharam Chatterjee Road Behala, Koikata - 700 034, Borough No. 14, Ward No.
130 situated within the jurisdiction of Parnasree Police Station. The said miscreants have
already filled up some portion of the said pond with rubbish and wastes and built-up
unauthorised construction and put up an iron gate there in despite protest from

undersigned and local inhabitants.
Please note this pond belongs and exists more than 80 years in this area and playing

important role to prevent fire (photocopy of sketch map and photographs are annexed

here with).
Therefore, we earnestly request you to take necessary measures to debar them from

continuing such illegal acts and take immediate action in view of direction issued by
Honourable High Court at Calcutta and Honourable National Green Tribunal and obliged.

3
'I‘Jhanking You.

Yours truly, (E o 7o I
i P
Name: 2Rt (irmo RN 90)35"85‘903'”

Address;  ¢270 233196

Contact no.: PN R 5
Representing THE RESIDENTS OF BECHARAM CHATTERIEE ROAD

CE Scanned with OKEN Scanner



%t o—

{ A !
WS

£ b i Ll o

C} Scanned with OKEN Scanner



L
(¥ Scanned with OKEN Scanner



w Rq Py ¢ oo 5y 0 PRIt vom 1 3G @

NS ~{ W
ey SATYBIANRD  RITN3Y
2 j,m._gws..am. wv [
: oG | /ﬁ A.me.nwwum%
| ¢¢x¢$
m MLWG.WMJ ) B R s.fw
E bl oy Dl 1,
z rzfi!:.fau.;i 4
: N zéé et
3 xaanang] Yol LT '¥S i Yom S | (e
- . Zam
‘ % a
2 ey v oy [
‘Blak B3
QNG L
R ®
N~
1S &
‘w58 ~ e
| ' oM og

asfmﬂg ,a:}lu if e
( . _ :

& Scanned with OKEN Scanner



) bl CX Vi“”?“”

C‘D Sublos St O
6 f\”w
&Mwm.ov\

\U/f 8. Poul
/D il Bl jer
©®) .@mu&%
B %RM& EE

S Sedrier Nerth

\Gb‘ \Qa\n Cheallaz ﬁw\/&fk&

|
| U9 YA 5K
| R0y Trvern b Det Nadk

29) FA82- B
g

i

& Scanned with OKEN Scanner



Y

B pETS U/“Wﬂ‘\x/ Denn
2% S?L?lm«/ (o fr— 49 Rk Do
300 Qoo Lados 55> gwMﬂ Mﬂ/\f&
Ay &Mmﬂ QLMP SU) Nimell beoman Miklare
; 52y (Ol Ko
R N | %am@(Vﬁ > f -
39 P atostl -
gy Sy G oy
35) Bakro_ seha MT
BG/MOJ‘:}CL Sc‘qu\

2 g T v
it &, M
5%)>K‘ D‘(ﬂqd&«

4O AP APl
)5 Afirr gPmYE T

& Scanned with OKEN Scanner



